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Introduction of Scheme for l.icfflsrd 
Postal Agentcs 

1402. PROF. NARAIN CHAND 
PARASHAR \Vill the Yvtinister of 
COMMUNICATIONS be pleased to state: 

(a) the date on which the Department 
of Posts has introduced the scheme for 
Licensed Postal Agcnt~; 

(b) the names of the rlaces. circ1e-\\ isc, 
(State-wise in case C'f nlulti "State circle,,) 
where such Agent" have reen arrointed in 
rural, Semi-urban anc urban areas: 

(c) whether the scheme is proposed to 
be speeded ur in view ('If the ban on the 
recruitment to new P0sts and c('Insequently 
on the opening of new Branch Offices so as 
to cater to the needs of genuine cases; 

(d) if so, the nature of the speeding up 
proposed in this regard; and 

(e) if not. the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COM f\1 UN leA TIO!"S 
(SHRI RAM NI\VAS MIRDHA) : fa" The 
scheme has been introduced with effect from 
16-8-85; 

(b) The information is being collected 
and will be laid on the Tabk: of the House. 

(c) No, Sir. 

(d) Does not arise. 

(e) The scheme of Jicen~ed Postal Agents 
is to be introduced in areas where according 
to the assessment made by the divisional 
superintendents of Post Ofi.ccs, the sa:d 
faciJity is required. It is not linked with thl! 
ban on recruitment to new posts and 
consequent non-oponion of po~t ofIkes. 

Introduction of Store and Forward 
Telegraph System 

1403. PROF. NARAIN CHAND 
PARASHAR: Will the Minister of 
CO~.'fMUNICATIONS be pl':3sed to state: 

(a) whether the store and forward 

tel('~raph (SFT) system has been introduced 
in the country so as to curtail transitional 
delays and quicken transmission of telegraph 
traffic; 

(b) if so, the names of stations, circle­
wise, at which the systems have been 
installed alongwith the dates on which these 
were inst~llJcd; 

(c\ whether the sy~tern is proposed to be 
extended in a rhas~d manner so as to cover 
the entire country; 

(d) if so, the names of stations at which 
the systen1 would he introduced during the 
Sc\"enth rive Year Plan and the current 
Annual Plan (:19R5~~6)'scparat·_.!y~ and 

(el whether any priority is proposed to 
be giYen 10 hill station states regions in view 
of importance of communication to such 
areas and the nature of priority? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COt\t1\1UNICATIONS 
(SHRI RAM NI\VAS ~llRDHA) : (a) Yes 
Sir. SFT Systems have been introduced in 
the country so as to curtail transit delays 
and quicken transmission of Telegraph 
Traffic. 

(bj The informH!ion is sublnitted as per 

the stakmcnt gi\'en below. 

(c) Yes Sir. 

(d) It is proposed to instal such systems 
at Varanasi, Lucknow, Bhopal, Cuttack and 
Si1iguri and during current annual plan 
(1985-R6)--first year of the Seventh Five 
Year Plan. During Remaining four )car of 
the Seventh Five Ye:u Plan, it is proposed to 
introduce such SI·T Systems at about 25 
m0fC stations. For this purp('t;C, 8 stations 
have been identified tentatively based on 
tcatTic analysis fOr insta!I.ltion of such 
systems. These statiuns are Indore, Jabatpur. 
Chandigarh, Jammu, Rajkot. Vadodar3, 
Nagpur anJ Pune. Remaining Stations arc 
being identiiied. 

(e) Hilt stations and Telegraph Offices in 
such areas will be linkeJ to the SfT 
sys~..!ms as terminals wb("rever the Traffic 
justifies. 
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S.No. Name of Circle 

1. Andhra Circle 

2. Bihar 

3. Delhi 

4. Gojarat 

5. Kerala 

6. Karnataka 

7. Maharashtra 

8. North-East 

9. Rajasthan 

10. Tamil Nadu 

11. Uttar Pradesh 

12. West Bengal 

AGRAHAYANA S, 1907 (SAKA) 

Statement 

Station where SFT 
System is Working 

1. Hyderabad 

2. Vijayawada 

1. Patna 

~ 

1. New Delhi 1 st System 

1. Ahmedabad 

2nd System 

3rd System 

1. Ernakulam 1 st System 

2nd System 

1. Bangalore 

1. Bombay 1 st System 

2nd System 

3rd System 

1. Gauhati 

1. Jaipur 

1. ~1adras 1 st System 
2nd System 

2. Madurai 

3. Coimbatore 

4. Tiruchirapalli 

1. Agra 

1. Calcutta 1st System 

2nd System 
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Date of 
Commission 

30-7-82 

16-4-85 

28-5-83 

27-1-83 
30-3-83 

27-12-83 . 

9-6-83 

9-10-83 

17-6-85 

30-7-84 

18-5-83 

15-9-83 

27-5-84 

9-1-85 

24-5-83 

1-4-81 
18-3-84 

30-4-84 

28-5-84 

19-7-85 

30-3-84 

1-4-83 
13-9-83 

Prodll("t!')~ f:f Drugs 'Formulations in 
Excess of Permitted Capacities 

(b) whether certain companies bave 
produced durgs and formulations more than 
their permitted capacities after insta nation 
of plont and machinery unauthorisedly; 1404. SHRI VISHNU MODI: Will 

the Minister of INDUSTRY be pleased to 
state : 

(a) the names of the Drug Companies 
whose capacities bave been regularised after 
verification of authorisation of plant and 
machinery along with full details of each 
case; 

(c) if so", the names of those companies 
alang with names of products and the details 
of capacitins reguJarised; 

(d) the names of the conlpanies \\ h~e 
requests. for re-endol,sement and regu'~ri~ation 
of ca·t'3cities bay, ~ been rejected (.~ tie to 




